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Prasant i Shri B,B.Srivastav/a, Counssl for the
applicant.

Shri N.5, Mehta, Counssl for the respondents.

The laarncd counsal of the applicant states

that aftor tho filing of the presant application, the

applicant uas promotad to Grado III of the Indian
/has

Foreign Ssruica, He/is, thersfore, no griouanca

nou* In v/i«ij of this, tho liarnad counsal of tho

applicant raquosts for ulthdrauing the application as

it has becoma infructuous. The application is,

thorefora, disposad of as uithdraun* L«t a copy of

this order ba gij^an to both the parties.
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